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File No. 10/36/2016--NCLT
“E9317 afar-fl fifeWur/ NATIONAL COMPANY LAWTRIBUNAL

roar rm, 602573,
ah. ah. 30 W. aim fire,

6‘” Floor, Block-3,
CGO Complex, Lodhi Road,
a? larva/New Delhi- 110003

new Dated: 18'" September2018

OFFICE ORDER
in exercise of the powers conferred by section 419 of the CompaniesAct. 20l3.Hon‘ble President7 National Company Law Tribunal is pleased to make the followingtransfers of Hon‘ble Members of the National Company Law Tribunal with immediateeffect:-

‘igi‘zj.fi‘1&;n;1fK/Ielinb; 7 7 i i i Eugen: 7 iNewgosEngi
‘ Posting
7

1 Fhri V.P Singh Member (Judicial) “ Allahabad 1 Mumbai
l

2 Shri Bikki Ravendra Babu Member H derabad l Allahabadl

_ ‘ l 3’3,,1<13d£1311,,,,,,,u,,, ,,,,, , ,3 lShri B,S.V. Prakash Kurnar. Memberl Mumbai ‘

Chennai‘(JudiciaD ‘

4 lShri K.Anantha Padmanabha Chennai
‘ Hyderabad

l lSwamy Member (Judicial) ‘

l177l777777777777777D7777 ,All Hon’ble Members are requested to join at new station immediately withoutavailing joining period.
This issues with the approval ofHon‘ble President, NCLT.

(Shimm
Registrar, NCLT

Copy to:-

1. PS. to Hon’ble President, National Company Law Tribunal, New Delhi.2. Hon’ble Members, National Company Law Tribunal.
3. PPS to the Secretary.Ministry ofCorporate Affairs. New Delhi
4. Shri GK. Singh Joint Secretary, Ministry of Corporate Affairs. New Delhi.5. All NCLT Benches
6. NCLT website/ Notice Board.


